09.07.2013

09.07.2013

1. W.P.(C) 8512/2011

2. W.P.(C) 901/2012

3. W.P.(C) 2628/2013

AT 2.15 P.M

1. CRL.A 1052/2010

2. CRL.A 845/2010

AT 10:30 AM

1.MAC.APP 1262/2012

J-1 PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

COURT NO. 2
(DIVISION BENCH-2)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

PREM SINGH & ORS
VS. UOI & ORS

KAILASH CHAND GURJAR
VS. UOI & ORS

RAM RAJIV & ORS
VS. UOI & ORS

COURT NO. 6

MEENU MAINEE
R.V. SINHA
AMIT DUBEY

MEENU MAINEE
V.S.R. KRISHNA
A.K. TRIVEDI

JYOTI SINGH
TINU BAJWA
AMANDEEP JOSHI
R.V. SINHA
A.S. SINGH
AMIT DUBEY

HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

ASHOK VISHWAKARMA @ SURJI
VS. STATE

ANGAD SINGH
VS. STATE

COURT NO. 13

L.S. SAINI
RITU GAUBA

VIVEK SOOD
RITU GAUBA

HON'BLE MR. JUSTICE SURESH KAIT

SHAILESH YADAV
VS. NATIONAL INSURANCE
CO. LTD

RAJNISH KR. JHA
MANOJ RANJAN SINHA



09.07.2013 J-2 PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

2 .MAC.APP 418/2006 NARESH KUMAR S.N.PARASHAR
VS. GURINDER JEET SINGH PRADEEP GAUR
& ORS AMIT GAUR
COURT NO.

HON'BLE MR. JUSTICE G.P.MITTAL

AT 3.00 P.M

1. CRL.A 67/2007 STATE RAJDIPA BEHURA
VS. NAND JI PRASAD SAKET MISHRA
S.S. AHLUWALIA

2. CRL.A 1175/2010 SRIKANT @ BABU @ ROHIT S.S. SINGH
VS. STATE (NCT OF DELHI) RAJDIPA BEHURA

3. CRL.A 517/2010 RAJESH @ RAJU GAUTAM KHAZANCHI
VS. STATE (NCT OF DELHI) RAJDIPA BEHURA

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2:15 PM
1.BAIL APPLN. 314/2009 YASHPAL RAIKAR & ANR
VS. THE STATE OF DELHI
2 .BAIL APPLN. 315/2009 FARMEENA KHAUNTE & ANR
VS. THE STATE OF DELHI
3.CRL.M.C 2697/2012 RAVINDER C P NAVEL CAR & ANR

VS STATE & ORS

PAWAN NARANG, ANISH DHINGRA, SANJIV SEN IN CRL.MC. 2697/2012
S.M.WALA WAIKAR, V.K.MEHRA, SUGAM PURI

CRL.M.B. 184/2013,CRL.M.A 1052/2013 (DELAY) ,5279/2010,2187/2012
15689/2012,19939/2012, & BAIL APPLN. 314/2009, CRL.M.B NO. 189/2013
CRL.M.A 1058/2013 (DELAY) ,5280/2010,14327/2012, & BAIL APPLN. 315/2009,



09.07.2013 J-3 PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

& CRL.M.A 17791/2012,13644/2012(STAY) ,16810-16812/2012

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 10.30 A.M

1. CRL.A 233/2003 PRADEEPTA KUMAR MOHAPATRA S.S. MISHRA
VS. STATE FIZANI HUSAIN

HIGH COURT OF DELHI
08TH JULY, 2013 REGISTRAR (LISTING)



09.07.2013

AT 4.00 P.M.

1. I.A. 8841/2005
In CS(0S) 2607/1990

2. Cs(0Ss) 2007/2011

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 33

HON'BLE MR. JUSTICE P.K. BHASIN

NIRMAL SETHI
Vs. DEEP CHAND ANAND

COURT NO. 8
HON'BLE MR. JUSTICE MANMOHAN

NARENDER SINGH BHULLAR
Vs. INDER SINGH

MADHULIKA MOHAN, SUSHIL
DUTT SALWAN, SHARAD BANSAL,
SANDEEP AGGL.PP MALHOTRA,
NEERAJ CHAUDHRY ,NAMITA
RAWAT,S.P.AGGL.
RAJSHEKHAR RAO, SUNIL
GUPTA, ADITYA GARG

NIDHI GUPTA AND M.S BHAMRA
S.S. OBEROI, CH. RANJIT SINGH
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